[Shri Ratan Singh Rajda]

There has been a long standing demand
of people of the area that East Campus
of Dehi University should be set up and
‘that more colleges should be opemed by
Delhi University in trans-Yamuna area.

Now that new academic year is to com-
.mence, Ministry of Education should
take action inthe matter and open two
more colleges, one for boys and one for
girls, in the ensuing year. on priority
basis. »
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COUNTRY AND RELIEF WORK IN THOSE
AREAS,

MR. CHAIRMAN: You are not
expected to go beyond  the statement
which you have given to the Speaker.

ot Arem v (femr) : wavafa
W B H g@ F IR q @A
Twaretr 7 frge w1 & & fae aE
e #§ aWaERr & Frw faeer
T ot F1 7 fawar W@ F AR
TH TAT | WS W A 50 ¥iawa
@AW AT AR fovr F @ o@ew
WE | TP AMSAT A T A A
ST 4T, 72T & qEr 7 fawA FEmo
R zgaaw #1 fawdr 7 faad &
Freor gfeamr, owmm, feeft, wEw
g2 W USNEANT FI FAMH Y
Wi dTER SET it agd F4
q2T G TGS 2 | T W G=E
#r & fm A a9 gar 7 fraEl
g WAl #1 qarg wC f7ar g Wi
faselt &t =9% & 37 A @A
faeger @ew & 7@ & 1 T wmfw
¥ wgw el #1 o@fy agh o
AE-REE AT @A E A @)
#q WY T AT FHAT FT T
gt & ar fawely zgade w1 24
g2 % A 73T 9F S wHe fawren

WK gar wavw g € SO0 99
Foft S AR feaEi @ gwEen
&mmu&n gawrE T

Shri Gangwar. He was not here when
his name was called. Hon. Members
should make it a point to be present when
their names are caled.
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(vii) Need to amend the Civil Procedure
Code, 1976 for making provision for
publishing summons in newspapers at

the request of parties or at court's
discretion.
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RESOLUTION RE RECOMMENDA-
TIONS OF RAILWAY CONVENTION
COMMITTEE, DEMANDS FUR GRANTS
(RAILWAYS),  1983-84, SUPPLEMEN.
TARY DEMANDS FOR GRANTS
(RAILWAYS) ~ 1982-83, AND DE-
MANDS FOR EXCESS GRANTS
(RAILWAYS),  1980-81—Contd.

MR. CHAIRMAN: We will now take
up further discussion on the Resolution
moved by Shri A.B.A. Ghani Khan
Chaudhuri. Shri Zainul Basher, who was
on his legs, will continue his speech.

SHRI ZAINUL BASHER (Ghazipur):
Mr. Chairman Sir, yesterday I was talk-
ing about the late-running of trains in the
North Eastern Railways. Many impor-
tant Express and Mail trains in the North
Eastern Railways are running late, nof
by one or two hours but by 8 to 10 hours
regularly.

SHRI RAMAVATAR SHASTRI (Pat-
na): Even more.

SHRI ZAINUL BASHER: Yes even
more. Since the hon. Minister is pay-
ing utmost attention to the punctuality of
trains, I would request him to pay spe-
cial attention to this aspect in the North
Eastern Railwayg also.

I would like to emphasize with all the
power at my command the conversion
of the Chhapra-Varanasi metre-gauge
line into broad-gauge. That was promised
in a largely attended public meeting and
to the press by the then Railway Minis-
ter, Shri Kamalapati Tripathi, The Sur-
vey has already been completed. Ihave
been assured that it will be sent to the
Plapning Commission  for  ¢learance.
I hope the railway  authorities  Or
the Ministry would have Seat tlut
proposal  to the Planning Commission



